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11. Lentil 623 

12. Gram 634 

13. Soyabean 661 

14. Sesamum 1125 

15. Castor 575 

16. Mustard 840 

17. Toria 815 

19. Safflower 595 

19. Sunflower 770 

20. Linseed 

21. Groundnut 760 

22. Maize (Fodder) 

23. 8ajra (Fodder) 

24. Cowpea (Fodder) 

25. Sorghum (Fodder) 

26. Lucerne 

27. Oats 

29. Jute 

29. Mesta 

30. Cotton 405 

Private Polytechnics In Tamil Nadu 
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three years, which have been duly recogni-
sed by the State Government; 

1059. SHRI K. RAMAMURll-tY: Will the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(b) the details about the quantum of 
public sector bank loan given to each such 
polytechnic in the State of Tamil Nadu; and 

(a) the details of Polytechnics opened in 
private sector in Tamil Nadu during the last (c) the details about teaching aids, labo-



345 Written Answefl KARTIKA 26,1910 (SAKA) 

ratotias etc. PfOvid4td in each such polytech-
nics? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (a) to (c). 
According to information available, 24 Poly-
technics have been opened in the private 
sector in Tamil Nadu during the past three 
years with the approval of the State Govern-
ment. This Ministry does not deal with these 
Polytechnics, since they do not have the 
approval of the All India Council for Techni-
cal Education (AICTE). 

Supply of Hot Rolled Colis by SAIL 

1060. SHRI K. RAMAMURTHY: Will the 
Minister of STEEL AND MINES be pleased 
to state: 

(a) whether consumers registered for 
July - September quarter, 1988 with Steel 
Authority of India Limited for supply of five 
lakh tonnes of hot·rolled coils were supplied 
their quota; 

(b) if not. the reasons therefor; 

(c) whether the said scheme has been 
now withdrawn by Steel Authority of India 
Limited; and 

(d) if so, the reasons thereof? 

THE MINISTER OF STeEL AND 
MINES (SHRI M.L. FOTEDAR): (a) Agah,st 
the demand for51actonnes of HR coils in the 
quarter July - September, 1988 the back .. 
log in domestic availability from SAIL is 
about one lakh tonne! upto 1.11.1988. In the 
same period. SAIL ordered imports of 
31,500 tonnes. 

(b) Unfavourable international markot 
situation made imports under the schema to 
supply HR colla to the consumers by suppfe-
menting dome8tIc avaHabtJity through im-
ports difficult. 

(c) No. Sir. 

(d) Does not arise 

Aid to Art Colleg •• 

1061. SHRI K. RAMAMURTHY: Will the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) whether Government provide aid to 
Arts Colleges; 

(b) if so, the details thereof and the 
details of Management of such colleges; and 

(c) the checks exercised over the use of 
such funds by those colleges? 

THE MINISTER OF STATE IN 11iE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAHI): (a) and (b). Financial assistance 
varying between As. 4.00 lakh. and Rs. 8.00 
lakhs is provided by the UGC in the Seventh 
Plan for the development of colleges offering 
courses in Arts. Science and Commerce 
subjects including Music and Fine Arts. H the 
college is offering courses in Music and fine 
Arts only, the assistance ;s limited to As. 
2.00 lakhs. Only those colleges which are 
recognised by the UGC and are declared fit 
for assistance are provided such assistance. 
The major requirements for recognition of a 
college for assistance ara that the college 
should be offering courses leading to a Uni· 
versity degree; it should be affiliated to a 
University; and it should have a legal identity 
(Registered Society. Trust. etc., or a Govt. 
college). An additional requirement for dec-
laration of fitness is permanent affiliation. 

(c) Every college receiving assistance 
from the University Grants Commtssion has 
to submit reports on the progress of expen-
diture from time to time as well as their 
accounts duly audited by Chan-r" At>-
countants. etc. Where naceaary, the 
Commission also gets the utllaation of~ Its 
grant. looked into by the Un1veraly con-
cerned. 




